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QUARTERS OF DISPLACED PERSONS 

603. Giani G. S. Musafir: Will the 
Minister of Rehabilitation be pleased 
to state: 

(a) whether some single roomed 
double storeyed quarters have been 
built in Jangpura, West Patel Nagar, 
Mati Nagar, etc., for displaced per-
sons; and 

(b) if so, how much area (in square 
yards) comes to the share of each 
family in these quarters? 

The Minister of Rehabilitation (Shri 
A. P. lain): (a) and (b). 'Two 
roomed' double story tenements have 
been built in various colonies. The 
size of the bigger room is 14' X 10' 
and that of the smaller room 10' X 10' 
in some and 10' X 7' in others. Bath-
reams and lavatories have been 
provided separately. It has now 
been decided to provide an improvised 
kitchen on the back side .. 

MIGRATION TO AND FROM INDIA 

604. Giani G. S. Musafir: Will the 
Prime Minister be pleased to state: 

(a) the number of Muslims who 
left India for East Pakistan during 
the le.st one year; anrl 

(b) the number of non-Muslims who 
came to India from East Pakistan? 

The Prime Minister (Shri lawaharlaI 
Nehru): (a) and (b). Reliable 
figures are not available for migrants 
as such whether from East Pakistan 
to India or from India to East Pakis-
tan. Figures which are available 
only for rail traffic in .~oth directions 
include migrants and all other classes 
of passengers. These figures do not 
cover border traffic by road. or move-
ment by boats, etc. Th~ figures 
include repeated journeys by the 
same person. 

The figures for the period 16th July 
1951 to 15th July 1952 are as follows:-

(a) 9,10,663. 
(b) 16,83,399. 
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The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): 
(a) 75,955 Ibs. of raw silk was import-
ed from Japan during January to 
March. 1952. Figures for later 
months are not readily available. The 
present rate of protective import duty 
on raw silk is 30 per cont. ad "alorem 
plus Rs. 3/14/- per lb., plus the sur-
charge leviable under section 5 of the 
Finance Act. 1951, read with section 
3 of the Finance Act, 1952. 

(b) The Pakistan Government 
levies a standard rate of duty on raw 
silk of both Innian ann Japanese 
origin at 25 per cent. art valorem plus 
14 annas per lb., plus 1/5th of the 
total duty. 

(c) A statement is placed on the 
Table of the House. [See Appendix 
X. annexure No. 56.] 

TE.! 

606. Shri H. N. Mukerjee: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) the nature of representations re-
ceived by Government from the Tea 
industry and the steps recommended 
therein; 

(b) the terms of reference of th" 
Inquiry Committee recently appointed 
for the tea industry and the date by 
which its report is expected; 

(c) whether the announcement made 
on the 2nd July 1952. permitting the 
Londpn Auction Market to export tea 
to the Continent was demanded by any 
Indian producers and approved by the 
Central Tea Board; and 

(d) whether Government are aware 
that there is a substantial difference 
between the amount paid to Indian 




